
CENTRAL ADMINISTRATIVE TRIBUNAL, PRINCIPAL BENCH

OA No.2247 of 1999

New Delhi-, this 3rd day of April, 2000

Ho n b 1 e 3 h r i J ijst i ce V. Ra j agopa 1 a Redciy, VC ( J )
Hon'ble Smt.. Shanta Shastry, Member (A)

1 .. Vijender. Kumar '
S/o Shri Qi.ilab Chand Ml?;;hra
R/o H.No.109/2, Railway Colony
Thomson Road
New De1h i-110002.

2. Srnt- Kamlesh KLimiari
D/o late Shri Barbans'Lal
R/o H.. No _ D527, ChanderIok Co 1 ony
S ha hida r- a, De 1 hi i -1 1 00 32.
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3 Kirpa Shankar Choi.(bey
S/o Shri Baldev ChoLibey
R/o H-No.K-d57, Sector-9
V'ijay Nagar
Qhaziabad (U.P.) ... Applicants

(By Shri S LI r i nde r S i ng hi, Advocate -- not p rese n t)
(Shri V.P.S-Tyagi,proxy is present)

versLis

1. I he Union of India, throLigh
T hie Qe ne ra 1 Ma. nage r- ( P )
Norther'Ti Railway Heack:n.iarters
Baroda. House, .New Delhi-11 0001

2. The F-A. & C.A..O.

Northern Ra.iIwiay Headquarters
Baroda Ho Lise,
New Lielhii~'110001 . . Respondents

( By S hi r i P. L . M i m rot h, Advocate - not p rese nt)
( 3 h r i A j es h L ut h r a, ps roxy i s rese r-it)

ORDER(oral)
^  By Reddy, 3. 'T

The only question t'na.t has arisen fc:ir

consideration in tliis case is wether r tl>->

applicants a.re entitled for promotion to the post

of Office SLiperintendent Qrade--II. The

applicants are working as Head Clerks in thie

office of the General Manager, Northern Railwiay.

One r-, Shri Jethai.nand wihio wias admitte?dly senior to

the applicant wias p>romoted to the sa.id post of
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Office?!^- SijpeTintendent Grade--II by orcler dated

19.7.1999, bi.it he refused the promotion. The

grievance of the applicants is ̂ therefore ̂ that

they being the next in rank, are entitl6?d for

promotion to the post of Office $.U.iperi ntendent

Qrade-II.

2. It is the case of the respor>dents that

there was p^os-t vacant of Office Superintendent
lUc

Grade--II and for said joost written test was field
^  r

on 11.11.1998 in which Shri Jetha Nand ha.d

ap'pjeared and fie iwas- decla.i'ed gi-ialified for viva

voce test. Subsequently, Shri Jietha.nand iwas

empanelled. Aftoer placing of Shri Jethanand on

the panel of Office Superintendent Grade—II, I'le

refused promotion initially^^ In terms of

P.S.No.6211 p romot i o n ca n not be re f used a fte r

pass-inci selection and eiTipranelment Sihri

Jethanand' had requested for p'romotion for the

said p>ost I iwithdrawii ng hi?;;- request of refusal to

be P'roiTioted. Accordingly his case was cons-idered

by the completerrt a.uthori.ty a.rid fie was f.>rotnoted by

an order dated 12.11.1999.

3. Iri view of the above averrmerrts it is

clear tfia.t as there was only one post vacant

and the s.ame has been filled by .a duly selected

pierson namely, Shri Jethanand and there are no

p>osts vai.carit for promotion to the afioresaid piost.



the plea of the .applie,ants for promotion cannot

be coLintenanoed _ The OA therefore f.a.ils and is

acco rd i riQ 1 y d i sm i ssed.. No co-s-ts

dbc

(Mrs. Shamta Shastry)
Member C,'^)

( V. Ra j agopa 1 a. Reddy )
V i ce C ha i rfna n ( J )


